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+
f  Shri M m l a a n :

m  •{ 8hri KhteJI:
^Shri 8. A. Mehdl:

Will the Minister at Education be 
pleased to state:

(a) whether it is a fact that Gov-
ernment have given a grant of 
Rs. 5,00,000 to Vishwayatan Yogash- 
ram conducted by Swami Dhirendra 
to set up an All India Yoga Teachers 
Training Institute in Kashmir,

(b) d  so, the conditions on which 
this grant was given, and

(c) what are the main features of 
the scheme and how will it be imple-
mented?

The Minister of Education (Dr 
K. L. Shrlmali): (a) to (c) A state-
ment is laid on the Table of the Lok 
Knhha... .^See Appendix II, annexurc 
No 75.]

8hri Raman: May I know
whether, besides the amount of Rs 5 
lakhs granted to Vishwayatan 
Yogashram, the Government has 
sanctioned any other grant to any 
other institution of a similar nature 
for a similar purpose7 If so, what is 
that?

Dr. K. L Shrimali: Rs 5 lakh:,
have not been granted. Out of the 
promised grant of Rs. 3 lakhs, a sum 
of Rs 1 lakh has already been sanc-
tioned.

What was the other question that 
the hon. member asked?

Shri Barths Raman: My question 
was whether, besides the amount 
granted to this particular institution 
for the propagation of yogasanas etc, 
the Government has granted to any 
other institution any such grant for a 
similar purpose and if so, what is 
that?

Dr. K. L. Shrimali: Aa the House 
is aware. Government have been

giving recurring and non-recurring 
grants to the Kaivalyadhama Shree- 
man Madhava Yoga M»nHir Samiti, 
Lonavla, and we have been develop-
ing this institution into a first-rate 
research institute in yogic philosophy 
and yogic sdaaea.

Shri Basappa: May I know whe-
ther the Auditor-General has so far 
checked the accounts of this institu-
tion?

Dr. K. L. Shrimali: In course of
time the accounts will be checked.

Shri Braj Raj Singh: May I know
on whose recommendation the grant 
was made to Swami Dhirendra, whe-
ther Swarm Dhirendra has got some 
advisers appointed by the Govern-
ment, and whether there is some com-
mittee also to supervise the work?

Dr K. L. Shrimali: When the
application of Swamiji came to us, 
we appointed a committee consisting 
of Shn P. M Joseph, Principal,
Lakshmibai College of Physical 
Education, Gwalior, Swami Kuvalaya- 
nanda, Director of Research,
Kaivalyadhama Shreeman Madhava
Yoga Mandir Samiti, Lonavla (Poona) 
and Shrf G D Sondhi. Bomboo 
Lodge, Sabathu, Simla On the
recommendation of this expert com-
mittee the scheme was accepted by 
the Government and grants were 
released

Shri P. C Borooah: Is it a fact 
that this institution charges a fee of 
Rs 300 per month from the trainees’

Dr K. L Shrimali: I am not aware 
of that As far as I am aware, they 
have been giving free service to 
people who go there for treatment 
and for attending yogic exercises

Mr. Speaker: He only wants to
know whether the trainees are 
charged Rs. 300 a month.

Dr. K. L. Shrimali: I am not aware
I do not think they charge as much 
fees as that, but I will check up.
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Shri Ty*gi: Is yoga abhj/as ■ Cen-
tral subject or State subject7

Court Baildmc at Tis Hasari

+
f  Shri A K. Gopalan:

*554 •{ Shri Konhan:
[_ Shri P G Deb:

Will the Minister of Home Affairs 
b<. pleased to state

(a) the date on which the Court 
Building at Tis Kazan, Delhi was 
completed,

(b) how much portion of it has 
been occupied,

(c) whether it is fact that during 
glia penod, there was no arrange- 
ntent to look after the unoccupied 
portion of the Building;

(d) when will the rest of the 
BuUdinf be occupied; and




